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The Applicant is absent
Shri SeBe. Jena, Lde. ASC has
already filed Memo of Appereas
ance for all the Regpondents
on 03.09,.,02 and today files
one M.A, praying thercin 4
weeks time to file counter.
Heard. Time granted till
. 3041062002 for counter,

Al
MeAe 1is disposed of&m&7

o/t ;? ﬁﬁx/'

"
!

L~

-

The Applicant is absent on calle No

steps taken by him to file any rejoinder.
Pdeadings are therefore deemed completed,
;gist this case for final hearing.
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Order dated 26,2,2003

None appeared for the applicant

when called nor the applicant in person.
However, Shri S.3.Jena, A3+, is present.

To give one more opportunity, adjourned to
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5.3.2003« No further time.

Qrder dated 5.3 .2
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Heard Shri SeJ.Pradhan for the
applicant and shri Se.3eJena, Addl.3tanding
Counsel for the Respondents. It has been
disclosed in the O.A. by the applicant that
he had filed an appeal before the Chief
Eng inecer, Jabalpur 2Zone on 2.4.2001, which
is still pending. The Respondents have
admitted the said fact in their counter and
have stated that the matter has already bheen
placed before the ﬁpporpriate au thorities
and the same is under consideration. I,
however, feel that enough time has heen
passed in the meantime for,the appellate
authority to dispose of the matter by
passing orders on the appedl of the applican/

AS

the matter is now pending for about a

year, I would, at this stage, direct the




Respondent No.2 to dispose of the appeal by passing
suitable orders within a period of 90 days from the
date of receipt of this order.

With the above direction, this O,A. is
disposed of. No costs.

With the disposal of O.A., M.A. £iled by
Shri S.B.Jena, seeking correction of counter(which

has been allowed) is disposed of.
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